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SHRI GHANSHYAM OZA : There is
o sthtufory control over the prices of
paper; # is governed through &d hoc
‘bodlles, and it is regulated through a gentle-
meéa’s sgreement.

SHRI ATAL BIHARI VAJSPAYEE :
My dquestion has mot been replied to. 1
know that there is no statutory control, I
wanted to know whether the Government
dad allowed paper mills t0 incredse the
price of paper, maybe ad hoc.

SHRT GHANSHYAM OZA : There has
been some increase, no doubt. As I sad,
I am peinfully aware that the prices bave
sone wp.

SHRI NIHAR LASKAR : In view of
the acute shortage of paper in the country
I would like to know whether Government
has come to a final detision regarding the
praposed paper mills in Cachar District and
Hozoi in Assam 7

SHRI GHANSHYAM OZA : Wo are
putung up @ paper plant in Assam and
in Nagaland for production of pulp and
paper.
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THE MINISTER OF IRRIGATION
AND POWER (SINCHAI AUR VIDYUT
MANTRI) (DR. K. L. RAO) : The question
was with reference to Uttarakhand. Both
these projects are outside Uttarakhand ; that
18 why I did not give the information in the
statement. Uttarakhand oomsists of only
three districts—Uttar Kashi, Chamoli and
Pithoragarh, But I will anawer the
question.

MR. SPEAKER : I am nowhere in the
picturd. The Minister is kee to gnswer the
question,

DR. K.L. RAO : The hon, Member
bas asked a few questions, About Panche-
shwa, it is a very good site. I have been
there, It is an excellent one. But, un-
fortunately, the river Sharda is & boundary
river between Nepal and India. We have
o o get consent from Nepal, We are in
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correspondence with them. Nothing
been eettied as yet. Otherwise, if it

allotted to it. I wish something were
allotted to it. I am going tonight to inspeet
the dam site. [ hope, we will take it up
shortly.
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river. One has got to be patient and dis-
cussions have to be held,
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DR. K.L. RAO : I am afraid, the
Regmata nieed not be referred to
it i true that s beautiful town will come
pletely submerged when the dam is conse
tructed. But that has not been ~over-
riding consideration. The main
is that we havé got to haves very high dam
and that is why the project has
considered carcfully,. We are
1o settle that shoatly,
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DR, K. L. RAO: It is true that
devejopment in Tehri town has been stopped
because it was doubtful whether we will be
submesging the town er not. I think, very
likely, the project is going to taken up and
the town has got to be submerged. We can-
not help it,

Survey for Coastal Raflway from Ernskulam
to Quilon via Alleppey

*189. SHRI M. K, KRISHNAN
Will the Minister of RAILWAYS (RAIL
MANTRI) be pleased to state :

(a) the total expenses for the survey to
construct coastal Railway from Ernakulam
to Quilon via Atleppey ;

(b) when the survey is likely to be com-
pleted ; and

(c) whether Government propose to
start the construction work &s soon as the
survey report is received.

THE MINISTER OF RAILWAYS
(RAIL MANTRI) (SHRI HANUMAN-
THAIYA) : (a) The estimated cost of traffic
survey is Rs, 83,324/-.

(b) The survey will be completed by
31-8-1971,

{c) Not practicable, as the report has to
beenmine@anddecision taken,

SHRI M. K., KRISHNAN : Taking
into consideration the fact that the forcign
industrial

up ?

SHRI HANUMANTHAIYA : No
assurance can be piven.
SHRI M. X. KRISHNAN : In view of

JYAISTHA 11, 1893 (SAKA)  Oral Amswers %

posing is a paralie] one, If that comversion
takes place, this will become superfiions,

SHRI CHANDRAPPAN : The Minister
in his last speech on the Raflway Builget
told that he will give special priority fo the
peeds of Kerala in regard to rallways, Not
a single new rail line has been constructed
there in Kerala for the last 15 years. Not
a single kilometre of railway line has been
constructed. Is it not a fact to show that
Kerala is being neglected in this matter top ?
1 would like to kpow whether the Govern-
ment would give top priority for vemstrue-
ting this line from Quilon to Cochin
considering the industrial significance of that
area,

SHRI HANUMANTHAIYA : He has
to understand that this line would bea
parallel line. I have already said about
the conversion taking place. Will there be
enough traffic for two lines within a distance
of 20 miles ? I don't think so. This line
he mentions is not a new linie in the sense
that there is no railway line in the area.
This will be & paratlel line.

SHRI CHANDRAPPAN :—rose.

MR, SPEAKER : You cannot get mhy-
thing more out of the Minister ]

SHRI CHANDRAFPPAN : I want to
know whether it is not a fact that thers &
not even a single kilometre of railway Hne
oonstructed in Kerala for the past 15 years ?

MR. SPEAKER : Mr. PFrsbodh
Chandra--Question 190, Member absent.
Also, Members absent in fegard to Questions
191 to 194. We pass on to ’Qu-ﬂon No.
195,

Dispute on Bansagar Dam Project,
Madhya Pradesh

*195. SHRIMATI RIBHA GHOSH :
Will the Ministr of IRRIGATION AND
POWER (SINCHAI AUR VIDYUT
MANTRI) be pleased to state :

(a) whether the attention of Governibint
has been drawn to the ithng
between Bibar and Madhya Pradesh Governs

(b) ¥ a0, mmw&wh&m





